CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR

original Application No. 589 of 2003

Jabalpur, this the 4th day of September, 2003

‘*Hon'ble shri D.C. Verma, Vice chairman (Judicial)
) Hon'ble shri Anand Kumar Bhatt, Administrative Member

T+.R. Sharma, S/o. T.V. Chalam,

aged about 49 years, working for

gain as Typist (Adhoc), office of

Chief Bngineer (C), S.E.C. Railway,

Bilaspur, at Present residing at

950/2, R T S Colony, Bilaspur

Pin - 495004. Xy AEElicant

(By Advocate - shri arun soni)

4.

Ver sus

Union of India through General
Manager, S.E.C. Railway,
Bilaspur.

Division Railway Manager,
S.E.C. RailwaY. BilaSpur.

Chief Engineer (c), S.E.C.
Railway, Bilaspur,

Division Eleet. Bngineer,
(Gen.), Bilaspur. «s+ Respondents

(standing Counsel for Railways - Shri M.N. Banerjee)

ORDER (oral)

By anand Kumar Bhatt, Administrative Member -

This original Application has been presented by the

applicant for promotion as Skilled Artis-an Grade-III. He has

also requested to direct the respondents to arrange for one

year in-service training before conducting the Trade Test.

We asked the learned counsel for the applicant to show us any

rule in regard to pre-trade test training, but he could not

produce any such instructions of the Railways. The representa-

tion which has been filed by him to the Railways has not been

decided as yet.

2.

Heard the learned counsel for the applicant and shri M.N.

Banerjee, Standing Counsel for the Rallways; and also perused the

KA



* 2 *

records.

3. We feel that ends of justice would be met at this stage
if the applicant is asked to give a detailed representation
to the competent authority within 15 days from the receipt of
the order of the Tribunal and the competent authority in the
Railways shall decide the representation within a period of
3 months from the date of receipt of such representation.
Accordingly ordered.
A o bimine

4. The original Application stands disposed on?ccordingly.

e ==

(Anand Kumar Bhatt) (D.C. Verma)
Administrative Member Vice Chairman (J)
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